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open court. 

Ct..NTRAL"¥.OMINISTRATIVE TRIBUNAL, ALLAHABAD BEt«:H. 

~ .. ALLAHABAD • 
• • • 

originaJ. ~lication NO. 1037 o f 2003. 

this the 3rd day of september•2003. 

HON'BLE MAJ GEI'l K.K. SRIVASTAVA, MEMBER(A) 
HON' BLE MR. A.K. BHAT1'1AG.AR, l"1EMBER(J) 

• 

1. Baij Nath Yadav, S/o Sri Ganesh Yadav. R/o 559-H, Bichhiya~ 

Railway colony, Gorakhpur • 

2. Abdul Wafa Khan, s/o Sri Mohd. Mujtaba Khan, R/o 305-B 
,. 

wazeerabad colony, Gorakhpur. 

3 • poonam Singh, w/o Sri Chandrama Kunwar Singh, R/<Y 250, 

~ Shakti Nagar Colony, Gorakhpur. 
. . 
.. 

By Advocate : sri p . srivastava. 

versus. 

1. union of India through General Manag er 

Nerth Eastern Railway, Gorakhpur. 

2. Chie f personne1 officer, 

North Eastern Railway, Gorakhpur. 

3 . Chief Corrunercia l Manager, 

North Eastern Railway, Gorakhpur. 

4 .. senior Divisional personnel officer," 

North Eastern Rail\'lay. Lucknow. 

5 . Senior Divisional personnel Officer, 

North Eastern Rai lway, Varanasi. 

6. Senior Divisional personnel, officer, 

North Eastern Railway, Izatnagar. 

' BY Advocate : Shri K.p.Singh. 

0 R D E R ( oral ' 

BY Hon. Maj Gen K. K.Srivastava A f1 

Applicants • 

Respond en ts. 

rn this OA;filed under section 19 of A.T.Act, 1985. 

the cpplicants have sought for a direction to the respondents 

to take the examination of commercia l Inspector Grade I I 
i 

• I in the pay scale of Rs. 6500-10.500,and promote the applicants 1 

in accordance with rules • . . 
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2 • The g rievance of the applicants is tha t tho ugh they were 

appointed as commercial tnspector Gra de II in the pay scale of 

~ 5500-9000 during 1998 . no e x a mination i s being held in~ the 

. headquarters for their promotion to commercial Inspector Grade I 

in the pay scale of Rs. 6500-Io.soo. though there are about 

10 v acancies existing in the Headquarters for tha t grade. 
~ 

The · applicants ha ve stated that t h ey a r e dire ct r e cruits a nd 

· ·examinations for C!)mmercial .Inspector g r ad e-I a r e being held 
• . 

.:.i·n· other divisions like r zatnagar. Lucknow and Vcs r a nasi. which 

• 

• 0 

a r e u nder control of the Gener a l Manager. NOrth Eastern Railway • 

Gar akhpur~; whereas . ·\ 
the s ame is not b e1ng h e ld forth e head -

q u a rters . staff . 

• ' , 
3 . 

. . &'1ri p . sriv astav a ,, l earned counsel for t he a pplicants • 

submitted that the applicants wil l r ank junior to all .. 
-

those who a re decla red successful in the v arious selection 
l.w--

examina tio'ns hel d by t he divisions because the Railway-vise seniority 

is being maintained in r espect of commercia l I nspector 
~ 

Gr ade-I and obvi ously i f the· applicants are not giv en 

c nance ,, their names wo u l d not a p pe a r i n th.:: senio rity list 

of com:aer 9 ia.l· Inspector Grade I . whereas those who are decla r ed 
' ~ ' ~~~~~ ...... 

succes sful)fwould f i nd pl ac~ ther.ein . Thel e a rned counsel 
~~~~ 

for the applicants further ~ that the applica nts ha.Te 

come to know that sel e ctiqn ior CoIMlerci al Inspector Grade I . ~~~~ 
is not bang held~ becaus~ithe stay order of this Tribunal 

dated 30 . 7 . 1997 passed i n OA No . 754/97. 'Ihe applicants have 

a lso filed a deLai led r epr esentation dated 3.3.03 (Annexure A I I I) 

before Gener~ Ma~ge::c (per soone l ) .Miiich still remains undecided~ 
• 

henc e thi s o. A· . 

4. ~ Shri K. p. Singh. l ear ned counsel for t he respondents 
~&,.; 

prayed some time to file CA. \ve do not consider it necessa ry 
,.. · ~case~ 

~o call for counter as thisf::an be decided at admi ssion stage 

itse1f . After t1earing the lea rned counsel f or the applicant,, 

~ -J~\.' we referJ~ to the interim order of this Tribuna l dated 30. 7 . 1997 

passed i n OA NO. 754/97 . 'Ihe interi m order h a s been passed in 

r espect of promotion to Commercia l Inspector g r ade II 
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· in the pay scale of Rs.550 0-9000 and has got nothing to do 

· s regards se.lection for the post of Commercial rnspec.tor Grade :r 

in the pay scale o f Rs.6500-10,.S~ o. 'rtlerefore, we a re of the 

considered view ti1at the ends of justice shall better be served 
. - ~ l 

if th"e respondents <l.l£..directed to decide the representation ~of the 

applicant dated 3.3.03 (Nlnexure A III) by a reasoned and 

speaking order keepiny i n view two factors~ Firstly, that the 

interim order of this Trib .;.nal dated 30. 7 .1 ~ 97 is i n r egard for 

promotion to the post 

secondly tha t a~~ 
of Comnercial Inspector Grade II and 

:nod~l e.11plio~ er p rec .... utions a r e taken 

'--
that 

. 
the c a reer prospects of b'le applicant:>are safeguarded. 

5. For ~ ne r easons stated above the OA stan ds dis{X>sed of 
p 

a t admission st.age its e lf with a direction to the General Manager 

decid~ the 

Easter n R(?ilway ,. Gorakh_pur . _\. . e . r e spond e nt no. 2 to 
;-of the appl~cants~ .. 

representa tionldated 03 . 03 .2003 by a reasoned and 

sr :g order within a period of two ~nths from the d a te of 

"""" ~ -
c o m..'ll-lnica tion of the o r der. ~;o costs . 
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